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Raipur, the 7th Sepiember 2002
NOTIFICATION

No. F 73/77/02/HE/38 —In exercise of the powers conferred by Sub-section ( 1) of Seciion 5 of the Chhattisgarh Niji
Kshetra Vishwavidyalaya {Sthapana Aur Viniyaman) Adhiniyam, 2002 (No. 2 0ol 2002) for extension of Higher/Techrmicad
Education in Chhattisgarh, hereby, establishes a university known as the SHRT  RAWATPURA  SARKAR IN
TERNATONAL UNIVERSITY. RAIPUR, with effect from the date of publication of this notification in the Chhathisgarh
Gazetic and the jurisdiction of the University shall extend over wholc of Chrhattisgarh.

1. The Head office of the University sihall be at Raipur (C.G.).

2. The State Government, hereby, authorises SHRI RAWATPURA SARKAR INTERNATIONAL UNIVERSITY.
RAIPUR 10 conduct the syllabus and to grant degrec or diplomas for which it shall be recognized or authurised as may be
required under any other law for the time being in forec. :
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